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between the planning, policy making,
budgetting and implementing agencies.

Written Answers

S. Bringing together of implementing
agencies within the frame work of national
policy to break the departmental and
compartmentalised approach to research.

6. Creation of reviewing and evaluation
machinery On a continuous basis at the
institutional, organisational and national level,
to give a feed back to policy maker and the
research organisations sensitive to
requirements.

7. Creation of a national machinery to
develop  coordination of international
collaboration to review and give aid.

INQUIRY INTO BHUBANESWAR INCIDENT

158. SHRI SITARAM JATPURIA: Will
the Minister of HOME AFFAIRS be pleased
to state:

(a) whether it is a fact that the Union
Home Ministry has deputed an officer to assist
the Government of Orissa in the inquiry it
proposes to hold into the circumstances in
which Prime Minister Shrimati Indira Gandhi
received injuries at the Bhubaneswar election
meeting; and

(b) if so, what is the result of the inquiry
as per the report of the Ministry's Official?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) and (b)
The Union Home Ministry had deputed two
senior officers to assist the Government of
Orissa in the inquiry being made by them.
There wag " independent inquiry by Officers
of the Home Ministry except in regard to
general questions of the security of the
Prime Minister.

SHRAMIK VIDYAPEETHS

159. SHRI SITARAM JAIPURIA: Will
the Minister of EDUCATION be pleased to
state:
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(a) whether there is any proposal under
the consideration of Government to open TO
Shramik Vidyapeeths in-the country in the
near future;

(b) if so, what are the details of the
proposal; and

(c) what are the details of the courses of
study to be imparted in these institutions?

THE MINISTER OF EDUCATION (DR.
TRIGUNA SEN): (a) to (c) The National
Council of Educational Research and Training
in cooperation with UNESCO proposes to set
up two Shramik Vidyapeeths {Poly-valent
Centres) in 1967-68, one i, Bombay and
another in Delhi, as a pilot or experimental
project to develop the methodology of
workers' education. Th, programme of the
Centres is to conduct integrated courses of
general education (including literacy), voca-
tional training and social education including
civic, cultural and aesthetic aspects.

160. [Transferred to the 3rd April, 1967.]
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f [POLLING PARTY ATTACKED BY NAGA
HOSTILES

161. SHRI RAM SAHATI: Will the Minister
of HOME AFFAIRS be pleased to state:

(a) whether it is a fact that Naga Hostiles
recently attacked and fired at a polling party
near Larong in the Tengnopal sub-division of
Manipur;

(b) if so, how many officers and
employees were injured as a result thereof;
and

(c) whether the election work there could
be completed?]
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t{THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) Yes, Sir.

(b) Two riflemen of Armed Police were
killed and two riflemen were seriously injured
when the polling party and police escort were
ambushed two mile; from Larong in
TENGNOPAL Sub division of Manipur on
26th February, 1967.

(c) The polling was adjourned to the 6th
March, 1967 on which date it was completed.]
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ARRESTS UNDER ANTI-COW-SLAUGHTER
AGITATION

162. SHRI RAM SAHALI: Will the Minister
of HOME AFFAIRS be pleased to state the
number of persons from each of the Union
Territories who were arrested during this year
in connection with the anti-cow-slaughter
agitation and the number of those who were
awarded punishment?]
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I[THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): 9,672 persons
were arrested this year upto 23rd March.. 1967
in connection with the anti-cow-slaughter
agitation in the Union Territory of Delhi. Of
these, 9,418 were awarded punishment. No
arrests were made in other Union Territories
in connection with this agitation.]

translation.



